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(f) What is the extent of the loss
incurred by the Railway on account
of this accident ?

Railways

Deputy Minister of
and ‘l‘rnsporl (Shri Alagesan): (a).

‘Three persons died in the accident to
71 Up Allahabad Express between
Kidihdapur and Indara Jn. stations
on 28th September, 1952

(b) Immediately after the acci-
dent, First Aid to the injured was
rendered by the guard of the train
with the help of other passensers.
The train was equipped with the
First Aid Box. The Medical Relief
Train from Mau Jn. arrived at the
site of the accident 2  hours 45
minutes after the occurrence.

(c) and (d). The Government In=
spector’s Preliminary Report has been
received. His provisional finding is
that the accident was caused by the
track having been tampered with by
some Person Or persons unknown.
The Ministry of Communications
who publish the Govt. Inspectars re-
ports on accidents will asked to
placeanthe’[‘ableotthe House a
copy the Report when finalised.

(e) While Railways remain always
vigilant nnd take all possible precau-
tions, meb saboteursh havethlto ‘i:
dealt vy the ce as s
primarily a questro of law and
order. The UP. Government are
being requested to investigate into
this particular case.

f) The approximate cost of
dggn),age to e, rolling stock and
permanent way is Rs. 84,100/-.

TELEPHONE EXCHANGE FOR SITAMARHI
*g2, Shri D. N. Singh: (a) Will the
e nications

pleased to state whether qun-
ment have r&t::ived Lenyf ﬁpnser?ﬂ
tation from people of Sitama:
(Bihar) for the opening of a tele-
phone eIchnnge there ?

(b) If the answar to vart (a)
above be in the affirmative, what
action has been taken on that re-
pregentation ?

The Deputy Minister of Communi-
cations (shrlltajlhlmlm') (a) Yes.

(b) As a ﬁrsl step, a Public Call
Office will be opemed 'betore March,
1953, and nexi year efforts will be
made, subject to availability of funds
and equipment, to open a regular
telephone exchange there.

TRAINING IN FISHING

*g7. Shri M. B. Krishna: (a) Wil
the M¢nister of Foond and Aericulture

be pleased to state whether any |
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steps have been taken to train Indian
fisher-men in _Scientific method of
catching fishes ?

gbthhene are tgese men trained
an oW many entres have been
established ?

(c) Are men from

India sent
abroad to get

training in modern
fishing ?

scientific methods in

The Minister of Food and
ture (Shri Kidwal): (a) Yes.

(b) On board the fishing vessels of
the Deep Sea Fishing Station,
Bombay, and only one Centre has
been established.

. (c) Yes. Seven persons were sent
in 1947 to the Nautical School at
Grimsby, England, for training in
methods of fishing.

PrINTING PRESSES

*85. Ehri Vittal Rao: Will the
Minister of Railways be pleased to
refer to his reply to Starred Question
%052 1588, l.:;skm:l mill the 9th July,

regarding Railway Pr
Presses and state ntiog

(a) whether the investigation to
be conducted by Mr. J. W. H. Elvin
has been taken in hand;

(b) if so, when his report is likely
to be received; and

(c) the reasons for entrusting some
portion of Printing work to Presses
other than Railway Presses?

Deputy Minister
mM(mm

(b) A pre report on the
Central £aﬂway Printing Press at
Bombay has been received.

(c:::ilt;nc}: The adeqnuate facilities or
capa in railway presses con-
cerned.

Ex-N1zam’s STaTE Rannway EMPLOYEES

*86. Shri Vittal Ran: Will the
Minister of Railways be pleased to
refer to the.reply to Starred
No. 843 .asked on the 13tk June 1952.
and state:

(a) whether the Adjudicator's
Award has since been implemented
nn the ex-N. 8. Railway; and

(b) if not, the period by which the
same is likely to be implemented ?

‘I‘In- Deputy Mhhter of Raidways
and Transport (Shri Alagesam): (a)
No. The Adjudjmmrs Award is still
in the nrocess of implementation on
the ex-N S. Railway section of the
Central Railway.



8. Written Answers 6 NOVEMBER 1952 Written Answers 90
(b) In respect of hours of work by direct recruitment yniess, the
‘and periodic e

rest it is anticipated
that the Railway Administratiom will
be able to implement the Award: in
full by 31.3.1953. In respect of pro-
vision of leave reserves no definite
target date can be given at present.

nl__:mnr oF Rice FroM CHINA
*g8. Bhri K. Subrahmamyam:

culture be pleased to state whether
it is @& fact that Government have
entered ints an Agreement with the
Chinese Government in resard tp the
supply of more rice to India?

(b) If the answer to part_ (a)
above be in the affirmative, what are
the terms of that agreement and how
many tons of Chinese rice are ex-
pacted’ to be received in India and

(c) If it is a barter deal. what are
the commodities that India has to
supply to China and at what rates?

The Minister of Food and
(Shri Kidwai): (a) Yes?nSir. ‘

(b) 50,000 metric tons against cash
gea]rme'nt during the months of Novem-
r and December 1952.

(c) As already st :
beincasha‘ ady stated payment will

EMPLOYMENT EXCHANGES (FUNCTIONS)

8. Sardar Hukam Singh: (a) Will
the Minister of Labour be pleased to
state what l:"tplre::iz;e functions have the
l‘.‘mployme_ Exchanges to play in
the recruitment to Government and
other services?

(b) Are. there any directions to
Recruiting’ Officers that they must
Insist on any introductory letters from
the Employment Exchanges before
they allow interview to candidates?

(¢) Have the FEmployment Ex-
changes any discretions to send or to
withhold any candidates registered
with them with the reguisite qualifica-
tions for a particular post?

The Minister of Labour (Shri ¥. V.
Gird): (a) On the receipt of a request
from Employing anthorities for candi-
dates {o.fill specified vacancies, Em-
ployment Exchanges submit to the au-
thorities the most suitable candidates
from among those registered with
them. The final selection is left to
the employing department or office,

(b) So far as recruitment to vacan-
cles in'Central Government offices and
establighments is concerned. Govern-
ment have instructed appointing au-
thorities that no vacancy Xexcept those
i‘.]:at are filled through the Union Pub-
ic Service Commission . or by open
competitive examination) should be
247 PS.D.

X () -
Will the Minister of Food and Agri-

filled - 8
Employment Exchanges concerned cer-
tify that they are unable to supply
suitable candidates. Exceptions to
this rule, however, exist in the case of
Railways and the Office of the Comp-
troller and Auditor General of India.

(c) Yes, a limited discretion is used
by the Employment Exchanges. They
have specific inst regarding
selection of applicants. The best qua- .
lified applicants, according to' the re-
quirements of the employer, are select-
ed, those who have been longest on
the Live Register being considered
first from amongst equally .-qualified:
applicants, Unless the er has
specifled the exact number to be sub-
mitted, Employment Exchanges ordi-
narily submit 3 or 4 applicants
against each vacancy. The selection.
is based on comparative suitability of
applicants.

InTRODUCTION OF NEW TRAINS
9. Dr. Ram Subhag Simgh: Will the
Railways

gtl;nister of be pleased to
(a) the number of new trains so far
introduced in different ®ailway' Zones

gsince 1st April. 1952; and w;{,-.__);
(b) the cost involved in introducing
these new trains?

The Deputy s

and Transport (Shri Alagesanm):
During the period from 1st April to
1st October, 1952, 109 new trains have
been introduced and the runs of 108
have been’extended. This represents
an increase of about 9915 daily train
miles, 65 trains representing 3085
daily train miles. however, were can-
celled and the net increase. therefore,
is about 6850 daily train miles.

(b) On the basis of the All-India
cost of hauling a passenger train one
mile on the Broad and Metre Gauges
during 1950-51 (the latest flgurés’
available) the daily cost of the net in-
crease of train miles referred to in
Jart (a) will be about Rs. 68,744,

PiLots AND GROUND ENGINEERS

-+ 10. Pandit Munishwar Datt
Upadhyay: (a) Will the Minister of
munications be pleased to state
the total number of pilots and ground
engineers so far trained in Inqin?

(b) How ..many are undergoing
training?

(c) What is the amount spent
annually by Government over the
training of pilots and ground engi-
neers separately?

(d) What is the constitution of the
flying clubs and how are
associated with Government?





